
Government of India

Ministry of Commerce and Industry

Department of Commerce

Directorate General of Foreign trade

The Meeting No. NC/5/MEET/Oct/2021-22/12 dated 27.10.2021 actually held on 27.10.2021 for 
the licensing year 2021-22 to consider the cases under Special Advance Authorization Scheme for Export of 
Articles of Apparel and Clothing Accessories (Para 4.04A (1) of FTP 2015-20), Duty Exemption Schemes 
(Chapter-4) in Room No.11 of DGFT Udyog Bhawan, under the Chairmanship of Dr. Amiya Chandra, 
Addl. DGFT.  The following officers were present:-

S.No. Name of the representatives and their designation Department

1. Sh. Kuldeep Singh, Asst. Director-I O/o DC(MSME)

2. Dr. Ram Asrey Lal, Consultant DGFT

3. Sh. Shaish Kumar, Consultant DGFT

4. Sh. Nand Lal, Consultant DGFT

4. Sh. Manoj Kumar Meena, Deputy Director DGFT

 

Case No.01/ NC/5/MEET/Oct/2021-22/12   M/s. Gokaldas Exports Ltd.

Meeting No. : NC/5/MEET/Oct/2021-22/12
  

Dated           :  27/10/2021

F. No. HQRNORMAPPLY00193528AM22

Decision: M/s. Gokaldas Exports Ltd. vide their application dated 25/09/2021 has requested for prior 
fixation of norms as per provision of Para 4.04 (a) (1) of FTP. The Committee considered the case as 
per agenda along with other relevant papers. As per CAD, sketch and other details in this case, the 
Committee approved the input output norms as under:                       

Details of Export List Qty Details of import item Qty Recommended
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59% Cotton,

39% Polyester, 2% 
Spandex Woven Canvas 

Fabric, width 56 inches +/-
5%, GSM 270

(Tolerance + or – 10%)

2.75 Sq. Mtr./PcRugged Professional 
Series Cargo Pant 

(Women)

(Style No. 104011)

Made of 59% Cotton,

39% Polyester, 2% 
Spandex Fabric,  GSM 

270

 (Tolerance + or – 10%)

5,000

(Nos.)

65%  Polyester¸ 35%  
Cotton, Woven Fabric, 
width 65 inches +/-5% 

GSM 166

(Tolerance + or – 10%)

0.4953 Sq. Mtr./Pc

Import of fabric is subject to pre-import condition and actual user condition.  Imported fabric shall be 
physically incorporated in the export products of the same Advance Authorization.  Export product 
description should be declared in full including style number in shipping bill.

RA concerned may take necessary action subject to compliance of other usual conditions.

Case No.02/ NC/5/MEET/Oct/2021-22/12   M/s. Texport Syndicate (INDIA) Ltd. Pvt.

Meeting No. : NC/5/MEET/Oct/2021-22/12  

Dated           :  27/10/2021

F. No. HQRNORMAPPLY00214056AM22

Decision: M/s. Texport Syndicate (INDIA) Ltd. Pvt. (SPL) vide their application dated 16/10/2021 has 
requested for prior fixation of norms as per provision of Para 4.04 (a) (1) of FTP. The Committee 
considered the case as per agenda along with other relevant papers. As per CAD, sketch and other 
details in this case, the Committee approved the input output norms as under:                        
                          

Details of Export List Qty Details of import item Qty Recommended

Ladies Palazzo

Made of 100%  Cotton 
Woven Fabric,  GSM 123

 (Tolerance + or – 10%)

21800 
(Nos.)

100%  Cotton Woven 
Fabric,  GSM 123

 (Tolerance + or – 10%)

2.50 Sq. Mtr./Pc
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Import of fabric is subject to pre-import condition and actual user condition.  Imported fabric shall be 
physically incorporated in the export products of the same Advance Authorization.  Export product 
description should be declared in full including style number in shipping bill.

RA concerned may take necessary action subject to compliance of other usual conditions.

Case No.03/ NC/5/MEET/Oct/2021-22/12   M/s. Gokaldas Exports Ltd.

Meeting No. : NC/5/MEET/Oct/2021-22/12  

Dated           :  27/10/2021

F. No. HQRNORMAPPLY00194082AM22

Decision: M/s. Gokaldas Exports Ltd. vide their application dated 24/09/2021 has requested for prior 
fixation of norms as per provision of Para 4.04 (a) (1) of FTP. The Committee considered the case as 
per agenda along with other relevant papers. As per CAD, sketch and other details in this case, the 
Committee approved the input output norms as under:                        

Details of Export List Qty. Details of import item Qty. Recommended

59% Cotton,

39% Polyester, 2% Spandex 
Woven Canvas Fabric, width 
56 inches +/-5%, GSM 270

(Tolerance + or – 10%)

24,721.36

Sq. Mtr.

Rugged Professional 
RF Loose Fit Canvas 
Work Pant (Women)

(Style No. 103104)

Made of 59% Cotton,

39% Polyester, 2% 
Spandex Fabric,  GSM 

270

 (Tolerance + or – 10%)

10,000

(Nos.)

65%  Polyester¸ 35%  Cotton, 
Woven Fabric, width 65 
inches +/-5% GSM 166

(Tolerance + or – 10%)

4,540.26

Sq. Mtr.

Import of fabric is subject to pre-import condition and actual user condition.  Imported fabric shall be 
physically incorporated in the export products of the same Advance Authorization.  Export product 
description should be declared in full including style number in shipping bill.

RA concerned may take necessary action subject to compliance of other usual conditions.

Case No.04/ NC/5/MEET/Oct/2021-22/12   M/s. Gokaldas Exports Ltd.
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Meeting No. : NC/5/MEET/Oct/2021-22/12  

Dated           :  27/10/2021

F. No. HQRNORMAPPLY00200186AM22

Decision: M/s. Gokaldas Exports Ltd. vide their application dated 01/10/2021 has requested for prior 
fixation of norms as per provision of Para 4.04 (a) (1) of FTP. The Committee considered the case as 
per agenda along with other relevant papers. As per CAD, sketch and other details in this case, the 
Committee approved the input output norms as under:                          

Details of Export List Qty Details of import item Qty Recommended

Wading Jacket (Ladies)

(Style No. 582663)

Made of 72% Cotton,

28% Linen/woven Slub 
Oxford Fabric, width 55 

inches +/-5%,

GSM 241

 (Tolerance + or – 10%)

10,000

(Nos.)

72% Cotton,

28% Linen/woven Slub 
Oxford Fabric, width 55 

inches +/-5%,

GSM 241

 (Tolerance + or – 10%)

2.82 Sq. Mtr./Pc

Import of fabric is subject to pre-import condition and actual user condition.  Imported fabric shall be 
physically incorporated in the export products of the same Advance Authorization.  Export product 
description should be declared in full including style number in shipping bill.

RA concerned may take necessary action subject to compliance of other usual conditions.

Case No.05/ NC/5/MEET/Oct/2021-22/12   M/s. Gokaldas Exports Ltd.

Meeting No. : NC/5/MEET/Oct/2021-22/12
  

Dated           :  27/10/2021

F. No. HQRNORMAPPLY00200221AM22

Decision: M/s. Gokaldas Exports Ltd. vide their application dated 01/10/2021 has requested for prior 
fixation of norms as per provision of Para 4.04 (a) (1) of FTP. The Committee considered the case as 
per agenda along with other relevant papers. As per CAD, sketch and other details in this case, the 
Committee approved the input output norms as under:                          
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Details of Export List Qty. Details of import item Qty. Recommended

60% Cotton, 28% Viscose,

10% Polyester, 2% 
Elastance, Woven Dobby 

Fabric,  width 54 inches +/-
5%, GSM 330

(Tolerance + or – 10%)

2.75 Sq. Mtr./PcCurve Shirt Jacket 
(Ladies)

(Style No. 559020)

Made of 60% Cotton, 
28% Viscose,

10% Polyester, 2% 
Elastance woven 

Dobby Fabric,  GSM 
330

 (Tolerance + or – 10%)

10,000

(Nos.)

65%  Cotton, 35% Polyester 
Woven Plain Fabric, width 
55 inches +/-5% GSM 74

(Tolerance + or – 10%)

0.67 Sq. Mtr./Pc

Import of fabric is subject to pre-import condition and actual user condition.  Imported fabric shall be 
physically incorporated in the export products of the same Advance Authorization.  Export product 
description should be declared in full including style number in shipping bill.

RA concerned may take necessary action subject to compliance of other usual conditions.

Case No.06/ NC/5/MEET/Oct/2021-22/12   M/s. Gokaldas Exports Ltd.

Meeting No. : NC/5/MEET/Oct/2021-22/12
  

Dated           :  27/10/2021

F. No. HQRNORMAPPLY00200245AM22

Decision: M/s. Gokaldas Exports Ltd. vide their application dated 01/10/2021 has requested for prior 
fixation of norms as per provision of Para 4.04 (a) (1) of FTP. The Committee considered the case as 
per agenda along with other relevant papers. As per CAD, sketch and other details in this case, the 
Committee approved the input output norms as under:                           

Details of Export List Qty. Details of import item Qty. Recommended

Crop French Military 
Coat (Ladies)

(Style No. 582664)

72% Cotton,

28% Linen/ Woven SLUB 
Oxford Fabric, width 55 

inches +/-5%,

15,000

(Nos.)

48,255

Sq. Mtr.
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Made of 72% Cotton,

28% Linen/ Woven 
SLUB Oxford Fabric, 

width 55 inches +/-5%,

GSM 241

 (Tolerance + or – 10%)

GSM 241

 (Tolerance + or – 10%)

Import of fabric is subject to pre-import condition and actual user condition.  Imported fabric shall be 
physically incorporated in the export products of the same Advance Authorization.  Export product 
description should be declared in full including style number in shipping bill.

RA concerned may take necessary action subject to compliance of other usual conditions.

Case No. 07/ NC/5/MEET/Oct/2021-22/12   M/s. Gokaldas Exports Ltd.

Meeting No. : NC/5/MEET/Oct/2021-22/12  

Dated           :  27/10/2021

F. No. HQRNORMAPPLY00186728AM22

Decision: M/s. Gokaldas Exports Ltd. vide their application dated 17/09/2021 has requested for prior 
fixation of norms as per provision of Para 4.04 (a) (1) of FTP. The Committee considered the case as 
per agenda along with other relevant papers. As per CAD, sketch and other details in this case, the 
Committee approved the input output norms as under:   

                       

Details of Export List Qty Details of import item Qty Recommended

Kimono Sleeve Wrap Romper 
(Women)

(Style No. 
FAWWD00184SM22)

Made of 72% Rayon,

28% Linen Solid Fabric, GSM 
241

 (Tolerance + or – 10%)

40,000

(Nos.)

72% Rayon,,

28% Linen Solid Fabric, 
width 54 inches +/-5%,

GSM 241

 (Tolerance + or – 10%)

1,70,984

Sq. Mtr.

UDIN00153469AM22

This document has been digitally signed by MANOJ  KUMAR MEENA , Deputy Director,DGFT(HQ) on 28-Oct-2021.



Import of fabric is subject to pre-import condition and actual user condition.  Imported fabric shall be 
physically incorporated in the export products of the same Advance Authorization.  Export product 
description should be declared in full including style number in shipping bill.

RA concerned may take necessary action subject to compliance of other usual conditions.

Case No. 08/ NC/5/MEET/Oct/2021-22/12   M/s. Modelama Exports Pvt. Ltd.

Meeting No. : NC/5/MEET/Oct/2021-22/12
  

Dated           :  27/10/2021

F. No. HQRNORMAPPLY00204856AM22

Decision: M/s. Modelama Exports Pvt. Ltd. vide their application dated 23/09/2021 has requested for 
prior fixation of norms as per provision of Para 4.04 (a) (1) of FTP. The Committee considered the case 
as per agenda along with other relevant papers. As per CAD, sketch and other details in this case, the 
Committee approved the input output norms as under:                          

Details of Export List Qty Details of import item Qty Recommended

Ladies Romper

(STYLE No. 582459)

Made of  100% Lyocell 
Printed Woven Fabric,  

GSM 201

 (Tolerance + or – 10%)

860

(Nos.)

100% Lyocell Printed 
Woven Fabric,  GSM 

201

 (Tolerance + or – 10%)

2752

Sq. Mtr.

Import of fabric is subject to pre-import condition and actual user condition.  Imported fabric shall be 
physically incorporated in the export products of the same Advance Authorization.  Export product 
description should be declared in full including style number in shipping bill.

RA concerned may take necessary action subject to compliance of other usual conditions.

Case No.09/ NC/5/MEET/Oct/2021-22/12   M/s. Shahi Exports Pvt. Ltd.

Meeting No. : NC/5/MEET/Oct/2021-22/12
  

Dated           :  27/10/2021

F. No. HQRNORMAPPLY00191932AM22

UDIN00153469AM22
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Decision: M/s. Shahi Exports Pvt. Ltd. vide their application dated 23/09/2021 has requested for prior 
fixation of norms as per provision of Para 4.04 (a) (1) of FTP. The Committee considered the case as 
per agenda along with other relevant papers. As per CAD, sketch and other details in this case, the 
Committee approved the input output norms as under:                          

Details of Export List Qty Details of import item Qty Recommended

Ladies Pinafore

(STYLE No. 76J2414)

Made of 79%  Cotton, 20% 
Post Consumer Recycled 

Cotton 1% Elastane Denim 
Woven Fabric,  GSM 424

 (Tolerance + or – 10%)

4006

(Nos.)

79%  Cotton, 20% Post 
Consumer Recycled 
Cotton 1% Elastane 

Denim Woven Fabric,  
GSM 424

 (Tolerance + or – 10%)

7291

Sq. Mtr.

Import of fabric is subject to pre-import condition and actual user condition.  Imported fabric shall be 
physically incorporated in the export products of the same Advance Authorization.  Export product 
description should be declared in full including style number in shipping bill.

RA concerned may take necessary action subject to compliance of other usual conditions.

Case No.10/ NC/5/MEET/Oct/2021-22/12   M/s. AFFLATUS INTERNATIONAL

Meeting No. : NC/5/MEET/Oct/2021-22/12  

Dated           :  27/10/2021

F. No. HQRNORMAPPLY00210319AM22

Decision: M/s. Afflatus International vide their application dated 12/10/2021 has requested for prior 
fixation of norms as per provision of Para 4.04 (a) (1) of FTP. The Committee considered the case as 
per agenda along with other relevant papers. As per CAD, sketch and other details in this case, the 
Committee approved the input output norms as under:                                                       

Details of Export List Qty Details of import item Qty Recommended

Ladies Trouser

(STYLE No. 218400)

Made of 100%  Linen Dyed 

5562 
(Nos.)

100%  Linen Dyed 
Woven Fabric, GSM 168

 (Tolerance + or – 10%)

13702

Sq. Mtr.
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Woven Fabric, GSM 168

 (Tolerance + or – 10%)

Import of fabric is subject to pre-import condition and actual user condition.  Imported fabric shall be 
physically incorporated in the export products of the same Advance Authorization.  Export product 
description should be declared in full including style number in shipping bill.

RA concerned may take necessary action subject to compliance of other usual conditions.

Case No.11/ NC/5/MEET/Oct/2021-22/12   M/s. Gokaldas Exports Ltd.

Meeting No. : NC/5/MEET/Oct/2021-22/12
  

Dated           :  27/10/2021

F. No. HQRNORMAPPLY00192782AM22

Decision: M/s. Gokaldas Exports Ltd. vide their application dated 25/09/2021 has requested for prior 
fixation of norms as per provision of Para 4.04 (a) (1) of FTP. The Committee considered the case as 
per agenda along with other relevant papers. As per CAD, sketch and other details in this case, the 
Committee approved the input output norms as under:                           

Details of Export List Qty Details of import item Qty Recommended

59% Cotton,

39% Polyester, 2% 
Spandex Woven Canvas 

Fabric, width 56 inches +/-
5%, GSM 270

(Tolerance + or – 10%)

2.50 Sq. Mtr./pcULA Rugged 
Professional Series 
Cargo Pant (Men)

(Style No. 103904)

Made of 59% Cotton,

39% Polyester, 2% 
Spandex ,  GSM 270

 (Tolerance + or – 10%)

10,000

(Nos.)

65%  Polyester¸ 35%  
Cotton, Woven Fabric, 
width 65 inches +/-5% 

GSM 166

(Tolerance + or – 10%)

0.4953/pc

Sq. Mtr.

Import of fabric is subject to pre-import condition and actual user condition.  Imported fabric shall be 
physically incorporated in the export products of the same Advance Authorization.  Export product 
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description should be declared in full including style number in shipping bill.

RA concerned may take necessary action subject to compliance of other usual conditions.

Case No.12/ NC/5/MEET/Oct/2021-22/12   M/s. A P D EXPORTS

Meeting No. : NC/5/MEET/Oct/2021-22/12  

Dated           :  27/10/2021

F. No. HQRNORMAPPLY00210948AM22

Decision: M/s. A P D EXPORTS vide their application dated 13/10/2021 has requested for prior 
fixation of norms as per provision of Para 4.04 (a) (1) of FTP.  The Committee considered the case as 
per agenda along with other relevant papers. As per CAD, sketch and other details in this case, the 
Committee approved the input output norms as under:                                                     

Sl. No.  Export Item Qty Import item Qty Recommended

01 Gents Half Sleeve shirt

(Style No. P10542)

Made of 100% 
Polyester Dyed Woven 

Fabric,

 GSM - 79

 (Tolerance + or – 
10%)

12392 
(Nos.)

100% Polyester 
Dyed Woven 

Fabric,

 GSM - 79

 (Tolerance + or – 
10%)

2.50 Sq. Mtr./Pc

02 Gents Half Sleeve shirt

(Style No. P16595)

Made of 91% 
Polyester, 9% Elastane 

Yarn Dyed Woven 
Fabric,  GSM - 102

 (Tolerance + or – 
10%)

802

(Nos.)

91% Polyester, 
9% Elastane Yarn 

Dyed Woven 
Fabric,  GSM - 

102

 (Tolerance + or – 
10%)

2.97 Sq. Mtr./Pc

03 Gents Half Sleeve Shirt 1364 Gents Half Sleeve 2.97 Sq. Mtr./Pc
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(Style No.P16595)

Made of 92% Polyester 
8% Elastane Dyed 

Woven Fabric, GSM - 
115

  (Tolerance + or – 
10%)

(Nos.) Shirt

(Style No.P16595)

Made of 92% 
Polyester 8% 
Elastane Dyed 
Woven Fabric, 

GSM - 115

  (Tolerance + or – 
10%)

Import of fabric is subject to pre-import condition and actual user condition.  Imported fabric shall be 
physically incorporated in the export products of the same Advance Authorization.  Export product 
description should be declared in full including style number in shipping bill.

RA concerned may take necessary action subject to compliance of other usual conditions.
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